NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member

(Technical)

DAILY CAUSE LIST DATED 17.11.2021 (WEDNESDAY)

For Directions

COURT —III (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Swati Rajesh Phad. Santosh Kumar Shailly Dinkar
(Ins) No. 1217 of | Vs. Ankur Kumar-(IRP)
2019 UCO Bank & Anr.
2. Comp. App. (AT) | Union of India Amit Mahajan Saurav Panda-R1
(Ins) No. 733 of Vs. Saloni Kulkarni-R2
2020 Shri Vijaykumar V. Iyer
With
3. Comp. App (AT) | Vijay Kumar lyer Misha Shyel Trehan-R1
(Ins) No. 1410 of | Vs.
2019 GTL Infrastructure Ltd.
With
4. Comp. App (AT) | Vijay Kumar lyer Charu Bansal K. Datta
(Ins) No. 1503 of | Vs. Shyel Trehan-R1
2019 GTL Infrastructure Ltd.
With
5. Comp. App (AT) | GTL Infrastructure Diya Kapur Shyel Trehan-R1
(Ins) No. 08 of Ltd. Sumesh Dhawan-RP
2020 Vs.
Vijay Kumar Iyer
With
6. Comp. App. (AT) | State Bank of India Raunak Dhillon Shyel Trehan-R1
(Ins) No. 26-27 of | Vs. Sumesh Dhawan-RP
2020 GTL Infrastructure Ltd & Anr.
With
7. Comp. App. (AT) | Indus Tower Ltd. Manish Jha Shardul S. Shroff
(Ins) No. 685 - Vs. Saurav Panda-R1
686 of 2020 Vijaykumar lyer — Harshita Choubey-
Resolution Professional of Aircel Ltd. R2
And Dishnet Wireless Ltd. & Anr.
With
8. Comp. App. (AT) | GTL Infrastructure Ltd. Diya kapur Anoop Rawat-R1
(Ins) No. 734 of | Vs. Dhruv Dhawan-R2
2020 Vijay Kumar lyer & Anr.
With




9. Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Salonee Kulkarni-
(Ins) No. 758 of | Vs. R1
2020 Aircel Ltd. & Anr. Harshita Choubey-
R2
With
10. | Comp. App. (AT) | Tatwa Technologies Ltd. Manisha Kanojia Vaijayant Paliwal
(Ins) No. 762 of Vs. Sumesh Dhawan-R1
2020 Vijay Kumar Iyer & Anr. & R2
With
11. | Comp. App. (AT) | Telecom Regulatory Authority of India | Maneesha Dhir Vaijayant Paliwa-R1
(Ins) No. 822 of Vs. Dhruv Dewan-R2
2020 Dishnet Wireless Ltd & Anr.
12. | Comp. App (AT) | Apundarik Merchants Pvt. Ltd. Saurav Jain Shaunak Mitra
(Ins) No. 954 of Vs.
2020 Bansidhar Agarwalla & Co. Pvt Ltd.
13. | Comp. App. (AT) | Utsav securities Pvt. Ltd. Raktim Gogoi Anshum Jain
(Ins) No. 1084 of | Vs. Kartikeya Singh
2020 Sunworld Luxury Suites Pvt. Ltd.
14. | Comp. App. (AT) | Bank of India Ashish Rana Vinod Kumar
(Ins) No. 214 of | Vs. Ambavat
2021 Vinod Kumar P. Ambavat
Resolution Professional (RP)
of Actif Corporation Ltd.
15. | Comp. App. (AT) | Jaivik Samaratsingh Parihar Shweta Bharti Manish Dhir
(Ins) No. 254 of | Vs. Sukrit R Kapoor Ayushi Gupta
2021 Korea Trade Insurance Corporation Nitesh Sachdeva
16. | Comp. App. (AT) | DBS Bank India Pvt. Ltd. Madhurima Sarangi | Mohit Nandwani
(Ins) No. 540 of | Vs.
2021 Rakesh Kumar Jain
Resolution Professional of M/S Jiya
Agro Pvt. Ltd. & Ors.
17. | Comp. App. (AT) | Neil Shailesh Parikh Mayank Kumar Surjan Singh
No. 62 of 2020 Vs. Shekhawat-R1
Spider Prints Pvt. Ltd. & Anr. Santhosh Krishnan-
R2
18. | Comp. App (AT) | Balwant Singh Kanda Satyavikram Shekhar Gupta
No. 172 0f 2020 Vs. Kamal Khata
Kanda Auto Pvt. Ltd. & Ors.
For Admission (Fresh Case)
19. | Comp. App. (AT) | Dilip Ramchandra Mohite Anuj Tiwari Somit Singh
(Ins) No. 860 of | Vs. Smiti Tewari
2021 Edelweiss Asset Reconstruction Ankita Singhania-R1
Company Ltd. & Anr.
(With Defects)




For Admission (After Notice)

20. | Comp. App. (AT) | VRG Healthcare Pvt. Ltd. Shreeyash U Lalit P. K. Mittal-R1
(Ins) No. 778 of Vs.
2020 VRG Infrastructure Pvt. Ltd.
21. | Comp. App. (AT) | Mukesh Sharma & Ors. Rakesh Mittal Shikhil Suri
(Ins) No. 738 of Vs.
2021 & I.A. No. Earthcon Universal Infratech Pvt. Ltd. &
1954 of 2021 Anr.
22. | Comp. App. (AT) | Ocean Deity Investment Holdings Ltd, Tine Abraham Chitranshul A. Sinha
(Ins) No. 795 of PCC
2021 Vs.
Suraksha Asset Reconstruction Ltd. &
Anr.
23. | Comp. App. (AT) | Sumit Ranjan Saha Tine Abraham Chitranshul A. Sinha
(Ins) No. 806 of Vs. Jaskaran Singh
2021 & I.A No. Suraksha Asset Reconstruction Ltd. & Bhatia
2221 of 2021 Anr. Akshita Sachdeva-
R1
For Hearing
24. | Comp. App. (AT) | Chander Prakash Sanchit Garga Aditya Madan-R1
(Ins) No. 845 of | Vs. Aseem Chaturvedi-
2020 JNC Constructions Pvt. Ltd. R2 & R3
Through RP & Ors. Prabhjit S. Soni-RP
Yogesh Gupta-RA
With
25. | Comp. App. (AT) | UP Awas Evam Vikas Parishad (UP Ritesh Agrawal G.P. Madaan-R1-R2
(Ins) No. 855 of | Housing and Development Board) Prabhjit Singh Soni-
2020 Vs. IRP
JNC Construction Pvt. Ltd. & Ors. Shivank Diddi-R3
26. | Comp. App. (AT) | Indus Motor Company Pvt. Ltd. & Ors. | Angad Varma G.V. Anand
No. 87 0f 2020 & | Vs. Bhushan-R1
I.LA. No. 1446 of | T.P. Anilkumar & Ors. Abhishek K. Jain-R2
2021 Ravi Chandran K. S.
With
27. | Comp. App. (AT) | Indus Motor Company Pvt. Ltd. & Ors. | Angad Varma Avinash Krishnan
No. 204 0of 2020 Vs. Ravi
T.P. Anil Kumar & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

